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(b) the number of patients referred by the cardiology 
department of Or. AML HoIpttaI to other hoapiIIII tor 
Coronary Bypaes aurgery during the I8ld period; 

(cl the expenditure Incurred by the Government In 
reimbul'8ing the claims of Coronary Bypass Surgery of 
the Govemment servants during the said period; and 

(d) the steps taken to revamp the cardiology 
department so as to prevent the need for referring 
Cardiac surgery cases of CGHS beneficiaries to other 
hospitals? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI): (8) and (b) The Information Is .. uncler:-

Year Coronary Ref. tor 
Angiogram CABO 

1996 1008 194 

1997 725 141 

1998 1243 173 
(upto 27.11.1998) 

(c) Since the claims for reimburaement of expenditure 
incurred by the Central Govermnent servanls tor Coronary 
bypass surgery are entertained by the re.pective 
Departments/offices of the Central Government no auch 
information Is maintained and compiled by the MInIstry of 
Health & Family Welfare. 

(d) Setting up of Cardio Thoracic and Vueular 
Surgery Ceptt., at Dr. R.M.L. Hoepital during the IXth 
Five year plan has been approved by the Expenditure 
Finance Committee (EFC). 

lSI ActIYItIn In ~ 

1511. SHAI SRIRAM CHAUHAN: WIll the MIniater of 
HOME AFFAIRS be ple88ed to state: 

(a) whether lSI of Pakistan has been quite active 
in Kamalaka eap8ciauy in the CoMtaI regionI of thta 
State; 

(b) if 80. the steps taken by the Union GovernmentI 
to crush the lSi activitieS; 

(c) ~ some lSI AgenI8 in Kamataka had Iaawd 
threats to some legislators of Karnataka when thMe 

(d) " 10, the IICIIon tIIken by the Unton Government 
In this Ngard? 

THE MINISTER OF HOME AFFAIRS (SHAI LK. 
AOVANI): (a) and (b) GoIIemrnent II aware 01 lSI acttvIlteI 
In the country and Is taking all necMI.ry .teps In 
coopeIation wIIh the concerned State GcMmmente. n.e 
Include aenaltlalng and gearing up the Intenlgenee 
machinery, ehartng of intelligence and coordinated acIIor1 
by ooncemed CenIraII81ate agenc:lea. Slate GoYemmeIdI 
... aJao eeneIltaed and -*ted from time to time regarding 
movementa of PIlle 18t agenII, antt-nationaI ....... .te. 

(e) and (d) It II reported that a cue has beefI 
registered in thiI connection In Puttur Police Station, 
Kem.taka. FoHowtng thl. incident, security h.. been 
provided at the reakience of the concemed legislator. 
'PublIc Qrde( II a State eubject under the Corwtltullon 
and hence It Ia the primary responsibility of the StIlle 
GoYemmente to take neceuary action In INa regard. 

[T~J 

OII~on 

1512. SHRI VIRENDRA VERMA: WI! the Mlnilter 01 
PETROLEUM AND NATURAL GAS be pteaHd to .... : 

(a) whether any Inltructlon. have been I .. ued 
regarding oil conaetVatIon to the undertMingI and other 
organlaatlona under the administrative control of the 
Government: 

(b) tf 10, the detde of the aavtnga made by the 
undertakInge In P'ftuance thereof; 

(c) the detaBe 01 the projeotI being Implemented 
through ~ aector undertakInge; 

(d) the IntlIaI ettlmate .. well .. the ."....,. COlt 01 
KandIa·8hatinda pipeline of the IndIM 011 CorporatIon; 
and 

(e) the time by which It It IkeIy to tMt compllMd? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI SANTOSH 
KUMAR GANGWAR) (a) 011 compentea are following 
vMo&a ......... on oonMI'Vdon In thW opeI1IIIone. TN 
011 ~ eIeo ot-.ve the 01 eor-v.aIon Fomighl 
every year • per the guideIInIe given bV the Petroleum 
ConaervatIon ReMan:h AIaocIatlon &.nIer the HgiI 01 
Ministry of Petroleum & Natural Gu. 
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(b) A recurring saving of 1.49 MMT of petroleum 
products assessed at Rs. 863 crorea hu been made 
during the year 1997-98. 

(c) The details of the conservation proJecIB being 
implemente~ through public sector undertakings are given 
in the Statement. 

(d) The Inldal oo.t eetImate of the Kandla-Bhatinda 
pIpeIne of the Indian 01 Corporation WM As. 779.66 
crorea and the revlHd coat HtImate III Re. 2081.84 
cro ..... 

(e) The pipeline 18 scheduled to be tufty completed 
by December, 1998. 

sr.,."..", 

EntKfIY Conservation projects under Implementation 

S.No. Encon Project Year of Cost Savings 
~mlaalonlng (Re. Lakha) Expected 

*(SRFTlYear) 

2 3 4 5 

1. Insulation of Hot 011 OngoIng 37.1 300 
Tanks project 

2. Increase in LP Extraction In next 
by Reducing LP HOF shutdown 
Pressure in TPS 

3. Modemisation of Control 
Systems-CCIV 

4. Back Pressure Turbine In Apr. '98 400 
Cooling Water Pump 

5. DCU Revamp along with Sept. '99 3215 2100 
Fumace Replacement 

6. Modification of APH in COU Sept. '99 1838 1100 
& Preheat Train 
Optimisation In CPU 

7. Provision of CBO In CDU & Sept. '99 20 100 
OCU 

8. Advance Control In Nov. '98 256 
Proceaa Units 

• SRFT: Standard Refinery Fuel Tonnes. 
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2 3 5 

9. Revamp of Old Insufficient Dec. '99 3780 10000 
Russian Fumaces in Coker·A 

10. AU·3 Energy Optimisation June '99 16500 
(AT 1.1. 
MMTPA) 

11. Replacement of Dec ... 885 
Reciprocating Air 
Compressor with 
Centrifugal Compressor & 
Back Pressure Turbine 

12. Installation of Gas May '2000 4550 10ee0 

Turbine 

13. Installation of HRSG May '2000 1530 22880 

14. Auto Tank Gauging for Aug. '98 1280 880 

OM&S .~ 

15. Replacement of Metallic Oct. '98 20 100 
Air Cooler Blades with FRP 

Blade. 

16. TTL Automation (W/O & 810) W/O: 334 2400 

Nov. '98 
BlO: Mar' 99 

17. Providing CBo System for Nov. '98 19.6 538 

A TTKs 85-90 for MlnImiaing 
Evaporation Losses 

18. Tank Farm Automation Apr. '98 1732 

19. Revamping of La .. 
Efficient Furances 
A) CoU Fumace Oct. '99 500 2400 

B) FPU·1 Fumace Dec. '99 1600 
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2 3 4 5 

20. VDU Revamp Jobe Oct. '99 1080 

21. Installation of Plug Dec. '98 22 200 
Valves for Mlnimlling 
BllndinglOebllncftng 
Losses 

22. Steam Gen.ratlon Fac:iIIly July, 1988 309 1800 
in CRU to Improve heater 
Efficiency 

23. Installation of PO Mete .. Sept. '98 172 1000 
In Tank Wagon L08c1ng 
(Only for HSD) 

24. Soaker Technology in V8U Dec. '98 1112 7000 

25. Rose Proc888 In PDA Oct. '99 4400 7000 

26. Automatic Tank Gauging Aug. '98 523 .2000 

27. Installation of Belfield June '98 2.8 160 
Valv. in SSRN & MS Tanka 

28. VDU hold Up Recov.ry June '98 200 
during ATA 

29. Replacement of Exi8ting 1998-99 25 944 
Metallic Fan of Air 
Coolers with FRP 81adea 

30. Sonic Sootblower for UB-5 Nov. '97 5 200 

31. Replacement Low efflcIent Nov. '98 75 2172 
Street and Plant lighting 
with High Efficient Onn 

32. Increasing the Efficiency Mar. '2001 7890 
of the Emting h ...... to 
90% (15 t1A & B) 
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2 3 4 6 

33. Hydrocarbon Loss Dec. '98 36 1000 
Reduction Measuring 

Instruments 

34. UtiHzation of Low Level Dec. '98 120.00 1867 

HEA of Crude Distiller 
Splitters Overhead 
Vapours for DM/BF Water 

heaUng 

35. Crude 011 Desalter for Dec. '88 800 2030 

CDU 

36. Use of Extraction Steam May '98 6 680 
for Atomising, tracing 
and Tank heating in CPP 
Instead of Direct Steam 
drawn from boilers 

37. Revamp of Crude Preheat Dec. '98 246 2340 

Exchanger Train 

38. Provision of High 2000 2000 7200 

Efficiency Utility Boiter. 
in the Refinery 

39. To Improve Efficiency of 1998199 51 520 

Heaters RFU F101 and RFU 

F102 

40. Provision of FRP Blades 1998199 28 113 

for AFC In CMU and Raw 
Water Cooling Tower F_ 

in FPU 

41. provision of Sonic Soot 1998 28 400 

Blower for Air Preheater 
of CDU N82A. FPU B 1 and HCU 

H801 

42. Replacement of MaIn 1. 18 

Flare Flow Meter 
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2 3 4 5 

43. Provision of Mass Flow 1998.'99 9 
Meter tor Fuel Oil Row 
Measurement in Boller 
House Main Header 

44. ElL Fumace Study 1998199 20 
Improvement 

45. Utilization of T -4 Bottom Mechanically 5.000 
Stream tor Crude Preheat Completed; 

wiUbe 
Commi88toned 
along with 
Revamped Unit 

46. Improvement in Preheat May, 98 200 1A161l . 
Recovery to CDU-1 

47. Improvement In Preheat 4004 4800 
Recovery of CDU-II 

48. CTU Furnace Replacement June, 98 600 4580 

49. CO Boiler in FCCU-1 1999 2n1 7660 

SO. Conversion of Turbines to 1999-2000 1100 12200 
Motors (Phase-II) 

51. Modernisation of 1998 1900 Would 
instrumentation in CDU- Help in 
1/FCCU-11B0iler House-1 Better 

Utilization of 
Energy 

52. LCO/BFW Exchanger in 1998-99 23 1600 
FCCU-II 

53. Heat Recovery from CDU-II 1998-99 10.5 1120 
HVGO 

54. Heat Recovery from HOT 1998-99 21.7 1920 
Tempered Water In CDU-II 

55. Thermo Compressor for 1998-99 ,26.13 1920 
Upgrading Excess lP Steam 
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2 3 

56. Portable Ultrasonic 1998-99 
Relief Valve Detector 
System (VPAC-5131) 

57. Portable Fugitive Emission 1998-99 
Monitoring System (G.M.1. 
Gassurveyer) 

58. Sonic Soot Blowers for 1998-99 
Boiler Wila 

59. OM&S Automation 2000 

60. Online Oxygen Meters for 1998 
Fumaces 

Total 

{English] 

Cencell.tlon of LIcence_ 

1513. SHRI SURESH KURUP: Will the Minieter 
of PETROLEUM AND NATURAL GAS be pleased to 
state: 

(a) whether the Government have canceiled the 
licences of certain petrol pumps in various parts of the 
country for seUing adulterated petrol; and 

(b) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI SANTOSH 
KUMAR GANGWAR): (a) and (b) To cJ1ect( adulteration, 
malpractices and irregularities at retail outlets inepdoI18 
are carried out from time to time by the 01 COR1*'Y'8 
officials and State Govemments Authorities and action II 
taken in accordance with the Marketing Discipline 
GUidelines. and' Motor Spirit & High Speed 0 .... 1 

4 5 

14 Losa 
Reduction 

Lose 
Reduction 

12 Improvement 
In BoUer 
Efficiency 

Loea 
Reduction 

20 Online 
Furnace 
Efficiency 
Monitoring 

48,557.50 17,1382 

(Preo.ention of MaIpracticee In Supply & DIstribution) Ordtr. 
1990. 

During 1998-99, 80 far licences of 3 Retail Outlet 
Dealerships have been cancelled for adulteration of petrol 
In various parts of the country. 

During a recent drive from 29.10.98 to 2.11.98, euppIy 
of petrol and dIeIeI wu IUtp8nded to 98 RetaIl Outlets 
for varying periods for suapected adulteration. 

RIM In AIDS c..ea 

1514. SHRI T. GOVINOAN: WiN the Minieter of 
HEALTH AND FAMllV WELFARE be pIeued to .... : 

(a) whether the Union Government are awant of the 
steep riM In AIDS CUM in the country; and 

(b) If eo, the remedial action taken In this regard? 

THE MINISTER OF STATE OF THE MINISTRV OF 
HEALTH ANO FAMfLY WELFARE (SHRI OALIT 
EZHILMAlAI): (a) Vea, SIr. 
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